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The Minister of Commerce and In­
dustry (Shri T. T. Krishnamacliari):
(a) to (c). Three «tatemems giving 

information that is available are laid 
'Oii the Table of the House. [See 
Appendix X. annexure No. 7.]

R e-organisation  op A ssam R ifles

1175. Shri Gohaln: Will the Prime 
Minhiter be pleased to state whether 
the re-organlsation of Assam Rifles 
will be completed next year?

The Prime Minister (Shri Jawahar- 
lal Nehru): Yes.

.‘S ta t u to r y  Boards, C om m issions  and  
COMMITTBBS

1176. Shri M. S. Gurupadaswamy:
Will the Minister of Commerce and 
Industry be pleased to state the pur­
poses of each Statutory Board, Com­
mission and Committee constituted 
under his Ministry?

The Minister of Commerce and In­
dustry (Shri T. T. Krishnamachan):
A statement is laid on the Table of 

i:he House. [See Appendix X, annexure
No. 8.J

A l l - I n d ia  H andicrafts Board

1177. Shri M. L. Aftawal: WiU the 
Minister of Commerce and Industry
be pleased to state the number of 
persons employed by the All-India 
Handicrafts Board for the discharge 
of its functions and responsibilities?

The Minister of Commerce and In- 
:dustry (Shri T. T. Krishnamachari):
A statement is laid on the Table of 
the House. [Sec Appendix X, annexure 
m  9.]

A l l - I ndia  H andicrafts Board

1178 Shri M. L. 4rirrawal: fa) WiU 
the Minister of Commerce and Indus­
try be pleased to state the qualiflca- 
libns and practical experience in 
manufacturing cottage industry pro­
ducts of the members of the All-India 
Handicrafts Board constituted under 
Ihe Ministry of Commerce and 
flustry’s Resolution No. 51-Cot.-Ind.(l)/ 
62, dated the 5th November, 19527

(b) Does the Handicrafts Board 
enjoy executive powers like'the All- 
India Khadi and Village Industries 
Board constituted by the Gorvemment 
Resolution No. 45-Cot.-Ind.(5)/62, 
dated the 14th January, 1053?

The Minister of Commerce and In- 
•dustry (Shri T. T. Krlshnaniachari):
(a) In the opinion of Government, the 
meml^rs chosen to serve on tjie All- 
India Handicrafts Board are persons

suitable to discharge the functions 
entrusted to the members of the Board.

(b) The powers of the Handicrafts 
Board and the Khadi and Village In­
dustries Board are primarily advisory. 
But as a rule whenever Government 
differs from the views of the Boards, 
the subjects on which they differ are 
discussed with the respective Boards.

F oreign  M edicines

1179. Prof. p . C. Sharma; Will the 
Minister of Commerce and Indoitry
be pleased to state the value of foreign 
medicines imported into India in 
1952?

The Minister of Commerce and In­
dustry (Shri T. T. Krlshnamachari):
About Rs. 13 crores.
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The Minister of Commerce and In­
dustry (Shri T. T. Krishnamaehari):
The principal chrome leather manu­
facturing centres in India are Calcutta, 
Kanpur and Madras.
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The Prime Minister (Shri lawahmr- 
lal Nehru): (a) The number of Indians 
settled in various British colonies so 
far as It is available, is as under:—
Aden

Brunei
Britith North Bonieo 
British SomaJilard 
Bridth Guiana
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